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Leverage diplomatic power to end West
Asia war, JGK GM urges PM Modi

JAMMU: J&amp;K Chief
Minister Omar Abdullah on
Friday urged Prime Minister
Narendra Modi to use diplo-
macy to end the West Asia
war.

Noting that the conflict is
a humanitarian crisis impact-
ing India directly, Abdullah
urged Prime Minister Modi to
leverage India's strong diplo-
matic relations with key glob-
al players to help end the
ongoing conflict in West Asia
and alleviate human suffer-
ing in the region.

His remarks came during
the ongoing Budget Session
of the Assembly, where he
addressed the escalating war
in the Middle East that has
affected lakhs of lives across
the region and beyond.

Highlighting the human
cost of the conflict, the Chief
Minister said that while glob-
al discourse often shifts
between regime change,
strategic concerns such as

the Strait of Hormuz, and ris-
ing oil prices, there remains a
lack of clarity on the contin-
ued suffering of the people of
Iran over the past several
weeks.

He emphasised that the
crisis directly impacts India
as well, noting that many

Indian citizens, including
those from Jammu and
Kashmir, are stranded in
Iran.He also pointed to the
visible effects at home, such
as long queues at petrol
pumps, and the emotional
distress felt by people.

"As representatives of the

people, we have every right
to raise our concerns in this
house," he said, adding that
although the Assembly may
not be in a position to stop the
war, India's diplomatic stand-
ing places it in a unique posi-
tion to contribute towards
peace.

Referring to India's rela-
tions with countries such as
the United States, Israel,
Iran, and other regional pow-
ers, the Chief Minister
expressed confidence in the
Centre's ability to play a con-
structive role. He urged that
an appeal be made to the
Prime Minister to use these
relationships and personal
diplomatic channels to help
bring the conflict to an early
end. He further said that end-
ing the war would not only
reduce the suffering of the
people in the affected regions
but also allow for peaceful
coexistence among nations.

The Chief Minister strong-

Cheetah from Kuno National Park reaches
Rajasthan village, triggers panic

JAIPUR : A cheetah that
strayed  from  Madhya
Pradesh's Kuno National
Park has entered Rajasthan,
sparking panic in Pipalda
Sammel village  under
Madanpura panchayat in the
Sultanpur area of Kota dis-
trict.

Cheetah KP-2 was spotted
moving through fields and
residential areas on Friday,
prompting  villagers  to
remain indoors.

Farmers who first noticed

the Rajasthan border.

Earlier in mid-March,
Cheetah KP-2, which strayed
from Madhya Pradesh's Kuno
National Park and had been
roaming in Rajasthan's
Baran for the past 45 days,
entered Kota and was report-
edly wandering through
wheat fields.

Upon receiving the infor-
mation, a team from the for-
est department (Territorial)
began monitoring the big cat,
while another team from

ly condemned what he
described as an "unjust and
illegal war imposed on Iran"
and expressed condolences
for all those who have lost
their lives in the conflict,
including Supreme Leader
Ayatollah Ali Khamenei and
his associates.Reiterating his
appeal, he said that the
Indian government should
make all possible efforts to
end the war at the earliest,
stressing that "the sooner it
ends, the greater the benefit
for humanity".

Framing the issue as a
humanitarian crisis rather
than a religious one, he said,
"It is not any one religion that
is being killed - it is humanity
that is being killed."

He concluded by express-
ing confidence that the entire
Jammu and  Kashmir
Assembly would support any
effort by India to play a
meaningful role in bringing
the conflict to an end.

honour at India

Climate Week
2026

NEW DELHI :

The Adani

Group on Friday said it has
been recognised with the Net
Zero Leadership honour at

the 'India Climate Samman'
during the 'India Climate

Week 2026' here.

The recognition was pre-

Congress ups attack on Centre
over fuel taxes, seeks relief

BENGALURU : Karnataka
Chief Minister Siddaramaiah,
Deputy Chief Minister D.K.
Shivakumar, and AICC
General Secretary Randeep
Singh Surjewala on Friday
launched a sharp attack on
the Union government, alleg-
ing large-scale "loot" through
taxation on petrol and diesel
over the past 11 years.

Addressing a joint press
conference at the KPCC office
in Bengaluru, Randeep Singh
Surjewala charged that the
Centre had collected Rs 43
lakh crore from taxes on
petrol and diesel since 2014,
which, he said, amounted to
nearly Rs 1,000 crore per
day.

He alleged that despite a
recent announcement of a
reduction in excise duty on
petrol and diesel, there
would be no real relief for the
common man, and claimed
the move was aimed at bene-
fiting private oil companies.

"The reduction in excise
duty is a sleight of hand.
While the government proj-
ects it as relief, the benefit
will not reach the common
people. Instead, it will result

_
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in an annual duty concession
of Rs 3.6 lakh crore, aiding
private oil companies," he
said.

CM Siddaramaiah further
alleged that fuel prices
remained high despite a
decline in global crude oil
prices. He pointed out that
petrol was priced at Rs 71.41
per litre and diesel at Rs
56.71 per litre in May 2014,
while current prices in
Bengaluru stand at Rs 102.96
and Rs 90.99 per litre,
respectively.

He argued that, based on
international crude oil prices,
petrol and diesel should be
significantly cheaper, accus-
ing the Centre of imposing
high excise duties to generate
revenue.

According to M
Siddaramaiah, the Union
government imposed an

average excise duty of Rs
19.70 per litre on petrol and
Rs 15.50 per litre on diesel
between 2014 and 2025,
making fuel taxation a major
source of revenue. Deputy
Chief Minister Shivakumar
accused the Centre of fre-
quently revising excise

PHYSICAL POSSESSION NOTICE

duties, claiming that there

had been 21 revisions,
including 12 hikes, over the
years.

He further alleged that
the government had a pat-
tern of increasing fuel prices
after  elections.  Citing
instances following the 2014,
2019, and 2022 elections, he
claimed that petrol and diesel
prices were raised soon after
polling concluded.

He also highlighted a
steep rise in LPG prices, not-
ing that the cost of a domes-
tic cylinder had increased
from Rs 412 in 2014 to Rs
913 in March 2026. In con-
trast, he said international
LPG prices had declined
during the same period.
Raising concerns over a
potential increase in fuel
prices, he alleged that oil
companies had already
begun hiking rates and
warned of further increases
after the conclusion of
upcoming state elections.

He demanded that the
Union government provide
relief to the public instead
of burdening them with
high fuel costs.
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Branch Office : ICICI Bank Ltd., BP-4, Technopolis Building, 4th Floor, Sector

V, Salt Lake City, Kolkata West Bengal- 700091
CIN No: L65190G)1994PLC021012, www.icicibank.com

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of
the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the borrower(s) mentioned below, to
repay the amount mentioned in the Notice within 60 days from the date of receipt of the said Notice.

Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the
undersigned has taken possession of the property described below, by exercising powers conferred on
him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates.
The borrower in particular and the public in general are hereby cautioned not to deal with the property. Any
dealings with the property will be subject to charges of ICICI Bank Limited.

Nabi (Mortgagor) MD
Faijullah/ S/o Abdul Naim Vill
Sagardina, Nurullah Pur
Anchal- Dhaka Bihar East

Semra, Thana No 132, Sub Registry Dhaka,
District East Champaran, Bihar (9.57
Decimal) Bounded By : North By : Kachi

Sr. Name of the Description of Property/ Date of Demand|  Name
No,| Borrower(s)/ Loan Date of Physical Possession Noiﬂclg{eérggg nt of
Account Number Notice (Rs) Branch
1. |Borrower MD Faijullah & (Co- [Khata No 800, Khesra No 4722/5317, Tauzi | 20/09/2024 East
Borrower) Zainab Ahamad  |No 815, Anchal & Thana Chiraiya, Mauza 15 50';24 00/ Champaran

sented by Shripad Naik, Sadak, South By : MD Jakaullah, East By: Niji

the animal in their fields
alerted the Forest
Department and local police.
Videos of the sightings have
also been recorded and
shared with officials.

Forest teams  from
Rajasthan and Kuno National
Park are jointly monitoring
the cheetah's movement
round-the-clock.  Officials
said the animal has been
seen resting under trees and
moving cautiously across
farmland and habitation
zones.

Authorities have urged
residents to stay alert but not
panic, stressing that cheetahs
generally do not attack
humans.

Officials noted that KP-2
and another cheetah, KP-3,
have been repeatedly enter-

ing Rajasthan due to the
proximity of Kuno National
Park to the state border.

Continuous tracking is
being carried out in shifts by
Kuno teams in coordination
with Rajasthan forest offi-
cials. KP-3 has been fre-
quently sighted in the
Mangrol range of Baran dis-
trict and has been roaming
the area for over three
weeks.

Both KP-2 and KP-3 are
around 2.5 years old and are

S
HM Shah to hold roadshow, step up

GUWAHATT : Union Home Minister Amit Shah is set to kick off
a fresh round of campaigning in Assam, beginning with a high-
profile roadshow in Guwahati on Saturday, as the Bharatiya
Janata Party (BJP) steps up efforts ahead of the Assembly elec-
tions. According to party sources, HM Shah will arrive in
Guwahati on Saturday evening and take part in a roadshow in
support of BJP's Guwahati Central candidate Vijay Gupta.
The roadshow is expected to commence from the Arya

NAME CHANGE

| hitherto known as Nukul Kumar S
Singh (old name) Son of - Satyendra
Prasad  Singh,Residing  at-
Mohanpur,  Begusarai, Have
changed my name and shall here-
after be known as Nukul Kumar new
name.it's is certified that | have com-
plied with name and legal require-
ments in this connection.

I hitherto known as Mithilesh Kumar
(old name) Son of-Vijay Krishna
Jha,Residing at-Lohiyanagar,pin-
851218, Dist -Begusarai,Have
changed my name and shall here-
after be known as Mithilesh Kumar
Jha new name.it's is certified that |
have complied with name and legal
requirements in this connection.

Vidyapeeth Playground and
pass through key stretches of
the constituency, aiming to
mobilise voter support in the
crucial urban seat.During his
visit, the Union Home
Minister will also hold meet-
ings with party leaders and
office-bearers to review poll
preparedness and strength-
en hooth-level management
strategies.On the following
day, HM Shah will travel to
Sonitpur district, where he is
scheduled to address a pub-
lic rally at the Dhekiajuli Tea
Estate football field in sup-
port of state minister Ashok
Singhal. Later, he will head
to Tihu in Nalbari district to
campaign for senior minister
Chandramohan Patowary at
the Chamata Higher
Secondary School play-
ground, concluding his two-
day visit. Party leaders.

cubs of 'Aasha’, an African
cheetah relocated to Kuno.

Experts believe their
movement reflects a natural
dispersal process, as young
cheetahs explore new territo-
ries and establish independ-
ent ranges.

Apart from Kota and
Baran, cheetah movement
has also been reported in the
Vijaypur region and adjoining
areas of Morena district in
Madhya Pradesh, indicating a
wider roaming pattern near

Kuno also maintained round-
the-clock surveillance. A
large number of villagers
gathered after the hig cat
entered the villages of
Lakshmipura and Luhavad
under the Ayana police sta-
tion jurisdiction in Kota.

Subsequently, Tehsildar
Vishwanath Pratap Naruka
and the Station House Officer
(SHO) reached the spot to dis-
perse the crowd.

Finding a clear path, the
cheetah moved out of the
area. Meanwhile, the
National Tiger Conservation
Authority (NTCA) has noted
the recent movement of two
cheetahs that have dispersed
from Kuno National Park in
Madhya Pradesh to areas in
Rajasthan, describing it as
natural behaviour.

NEW DELHI : The Enforcement Directorate (ED) has arrested
Jawad Ahmad Siddiqui, Director and major shareholder of M/s
Tarbia Education Foundation, in connection with a money laun-
dering case, the agency said in an official statement on Friday.
The arrest was carried out on March 24 by the ED's Delhi Zonal
Office under the provisions of the Prevention of Money Laundering
Act (PMLA), 2002. The action follows an ongoing investigation into
the alleged generation and laundering of proceeds of crime (PoC)
linked to Al-Falah Charitable Trust, Al-Falah University.

Transgender
Persons
Amendment
Bill 2026 gen-
erates mixed
response from
trans commu-
nity leaders

NEW DELHI : The newly-
introduced  Transgender
Persons (Protection of Rights)
Amendment Bill generated
mixed reactions from leaders
of the transgender communi-
ty. While one hailed it as the
government's effort to "save
original TG", another
accused the Centre of taking
away their "rights of self-
identification".

The Bill, which has
already been passed by both
the Rajya Sabha and the Lok
Sabha, and is now awaiting
the President's assent.

The country's first trans-
gender  Shankaracharya,
Hemangi Sakhi Ma, came out
in support of the Bill.

She  told reporters,
"According to me, the Bill
has been passed by the gov-
ernment to save the original
TGs (transgenders). The
transgender community
should not be scared because
this has been done for our
safety."She said, "Many a
times, many men call them-
selves transgender and cre-
ate IDs. People like us are
unable to make TG cards or
certificate.

Union Minister of State for
Power and New and
Renewable Energy in the
national capital, organised
by the Carbon Markets
Association of India.

Dr Arun Kumar Sharma,
Group Head ESG, Adani
Group, accepted the honour
on behalf of the organisation.

"This recognition reflects
the Group's continued focus
on advancing a low-carbon
future through a science-
based and scalable
approach,” Dr Sharma said.

"The Group is accelerat-
ing investments in renewable
energy, green hydrogen and
integrated  infrastructure
while embedding decarboni-
sation across operations and
value chains," he added.

The recognition highlights
the Adani Group's efforts to
expand clean energy capaci-
ty, develop green hydrogen
capabilities and build sus-
tainable infrastructure to
support India's energy tran-
sition.Adani Group continues
to pursue its Net Zero ambi-
tion by driving decarbonisa-
tion across its businesses and
scaling clean energy solu-
tions, supporting India's
transition towards a low-car-
bon economy .

(Under Regi
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Process for Corp:

and Bankruptcy Board of India
F ions, 2016)

)

FOR THE ATTENTION OF THE CREDITORS OF “PATLIPUTRA
ACADEMY FOR EDUCATION AND TRAINING PRIVATE LIMITED”

RELEVANT PARTICULARS
1. | Name of corporate debtor Patliputra Academy for Education and Training
Private Limited
2. | Date of incorporation of corporate debtor | 22.09.2021
3. | Authority under which corporate debtor | Registrar of Companies, Patna
is incorporated / regj i
U80902BR2021PTC054177

4. | Comorate Identity No. of corporate
debtor

5. | Address of the registered office and
principal office of corporate debtor

Off. No. 303, 3rd Floor, Navyug's Kamla Business
Park, East Boring Canal Road, Patna,

resolution process

Bihar - 800001
6. | Insolvency commencement date in 20.03.2026
respect of corporate debtor
7. | Estimated date of closure of insolvency | 16.09.2026

8. | Name and regjstration number of the
insolvency professional acting as interim
resolution professional

Name - Binod Kumar Singh,

1BBl/IPA-001/IP—02688/2022-2023/14108

Reg. No.

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Shakarpur, Lakshmi Nagar Metro Station,
East, Delhi, 110092

registered Address - WA-23, 1ST Floor,

Champaran- 845418/
133405005906

Rasta, West By : Lefakat Hussain/
Date of Possession : 25/03/2026

Date: March 28, 2026
\ Place: East Champaran

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount,
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Sincerely Authorised Officer,
For ICICI Bank Ltd. /

| SBFC

SBFC Finance Limited

(erstwhile SBFC Finance Private Limited)

DEMAND NOTICE

Whereas the borrowers/co-borrowers mentioned hereunder had availed the financial assistance from SBFC Finance Limited. We state
that despite having availed the financial assistance, the borrowers/mortgagors have committed various defaults in repayment of interest
and principal amounts as per due dates. The account has been classified as Non-Performing Asset on the respective dates mentioned
hereunder, in the books of SBFC as per guidelines of Reserve Bank of India, consequent to the Authorized Officer of SBFC Finance
Limited. under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("SARFAESI Act")
and in exercise of powers conferred under Section 13(12) read with Rule 3 of Security Interest (Enforcement) Rules, 2002 issued
Demand Notices on respective dates mentioned herein below, calling upon the following borrowers /mortgagors to repay the amount
mentioned in the notices together with further interest at the contractual rate on the amount mentioned in the notices and incidental
expenses, cost, charges etc. until the date of payment within 60 days from the date of receipt of notices. The notices issued to them on
their last known addresses have returned un-served and as such they are hereby informed by way of public notice about the same.

Registered Office:- Unit No.103, First Floor, C&B Square, ‘
Sangam Complex, Village Chakala, Andheri-Kurla Road,
Andheri (East), Mumbai-400059.

Address At Ward No. 06,

Madhubani, Bihar, Pin-
847229.

Sl.|  Name of the Borrower |Date of Demand . Property Address of
Ino. | Address Notice & NPA Loan No. and Outstanding Amount SecurelNes e
1 1. Mamta Devi, Loan Account No. 0000005679-C | Land Area Measuring - 2.329 Decimal,
2. Ramsagar Das, Having | Demand (PR01432700), Loan Amount of | Out Of Khatano. (Old) 109, (New) 564,

Rs.16,00,000/- (Rupees Sixteen Lacs

Khata No. - 109 Old, 564 |Notice Date: | Only) for Facility Agreement No.
New, Khesra No.- 2634 Old, 0000005679-C (PR01432700), Total
4466 New, At Mouza- 11-03-2026 | Outstanding amount: Rs.15,41,332/-
Mureth, Thana-Arer, Thana (Rupees Fifteen Lacs Forty-One
No. - 213, Circle Office- | NPAdate: | Thousand Three Hundred and Thirty-
Loha Benipatti, Dist 03-02-2026 Two Only) as on 13th February 2026

plus unapplied interest from the date of
14th February 2026.

Khasra No. (Old) 2634, (New) 4466,
Situated At Mauza - Mureth Narahi,
Pragana - Jarail, Circle And Thana -
Benipatti, Thana No - 213, Sub Registry-
Benipatti And Dist- Madhubani, Bihar,
Pin- 847229. Bounded By: East: Md.
Shamsad Vo Md. Murtuja, West: Koshi
Nahar, North: Sajan Safu, South:
Vimala Devi No. Haja.

2| 1. Vijay Kumar

2. Savitri Devi | pemand
Having Address
At: Ward No 05, Notice Date:

Khata No. 1734,

Khesra No. | 0>-05-2026
6751, Mauza | NPA date:
Naranga,
Sitamarhi, Bihar | 03-02-2026
843324

Loan Account No. SBFCLAP00000 36124 (PR01495359)

& SBFCLAPO00 00016974 (PR01457578),

Loan Amount of Rs.27,00,000/- (Rupees Twenty Seven
Lakhs Only) Out of which Rs.15,69,000/- for Facility
Agreement No. SBFCLAP 0000036124 (PR01495359) and
Rs.11,31,000/- for Facility Agreement No. SBFCLAP
0000016974 (PR01457578), Loan Outstanding Amount:
Rs.27,23,344l- (Rupees Twenty Seven Lakhs Twenty Three
Thousand Three Hundred and Forty Four Only)
as on 13th February 2026 plus unapplied interest from

the date of 14th February 2026.

All That Piece And Parcel Of
The Property Situated At Khata
No 1734, Khesra No 6751,
Mauza Naranga, Thana Bela,
Anchal  Sitamarhi,  Bihar
843324. Boundary Of The
Aforesaid Property: Towards
East: Road, Towards West:
Road Kachhi, Towards North:
Rajesh Thakur, Towards South:
Sushil Kumar Das.

In the circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers, to pay the outstanding dues as men-
tioned above along with future interest and applicable charges within 60 days from the date of the publication of this notice failing which
further steps will be taken after the expiry of 60 days of the date of this notice against the secured assets including taking possession
of the secured assets of the borrowers and the mortgagors under Section 13(4) of the SARFAESI Act and the applicable Rules there-
under. Please note that under Section 13 (13) of the SARFAESI Act, no Borrower shall, transfer by way of sale, lease or otherwise any
of his secured assets referred to in the notice, without prior written consent of the secured creditor.

Dated: 28-03-2026, Place: Madhubani/Sitamarhi/Bihar,

Sd/- Authorized Officer, SBFC Finance Limited

ALCHEMIST ASSET RECONSTRUCTION COMPANY LIMITED

CIN No. U74999DL2002PLC117052

A-270, 1st & 2nd Floor, Defence Colony, New Delhi - 110 024, India
Email: admin@alchemistarc.com, Website: www.alchemistarc.com

PUBLIC NOTICE

(Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002)
Notice is hereby given that Alchemist Asset Reconstruction Company Limited (the Secured Creditor / ARC), having acquired the below-mentioned
loan accounts from SBFC Finance Limited under an Assignment of Debt dated 30.09.2025, has issued Demand Notice(s) under Section 13(2)
of the SARFAESI Act, 2002 to the respective borrower(s)/co-borrower(s)/guarantor(s), calling upon them to discharge in full their liabilities to the Se-
cured Creditor within 60 (Sixty) days from the date of receipt of the said notice(s).
In the event of failure to repay the said dues within the stipulated period, the Secured Creditor shall be entitled to exercise all or any of the rights
under Section 13(4) of the Act, including taking possession of the secured assets, without any further notice.

Emall ID - binod.adv@gmail.com

resolution professional

10.| Address and e-mail to be used for
comrespondence with the interim

Shakarpur, Delhi-110092

Correspondence Address - A-213, shanti Gopal
Chamber, Street No 1, main vikas marg,

are available at

Process Email ID-
patiiputraacademy912@gmail.com
11.| Last date for submission of claims 03.04.2026
12.| Classes of creditors, if any, under N/A
clause (b) of sub-section (6A) of section
21, ascertained by the interim resolution
professional
13.[ Names of Insolvency Professionals N/A
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14.| (a) Relevant Forms and Web link for forms-
(b) Details of authorized representatives | https;//ibbi.gov.in/home/downloads

Date- 28.03.2026
Place- New Delhi

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata has
ordered the commencement of the corporate insolvency resolution process of the
Patliputra Academy for Education and Training Private Limited on 20th March 2026.

The creditors of Patliputra Academy for Education and Training Private Limited, are hereby
called upon to submit their claims with proof on or before 3rd April 2026 to the interim
resolution professional at process e-mail or the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means
only(process e-mail mentioned in entry No 10). All other creditors may submit the claims
with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Binod Kumar Singh

Interim Resolution Professional of M/s Patliputra Academy for Education and

Training Private Limited

IBBI Reg. No.- IBBI/IPA-001/IP—02688/2022-2023/14108
I1BBI Reg. Address- WA-23, 1ST Floor, Shakarpur,

Lakshmi Nagar Metro Station, East, Delhi, 110092

IBBI Reg. Email - binod.adv@gmail.com

AFA Valid upto- 31.12.2026
Process Email ID- patliputraacademy912@gmail.com
Contact No.- 9871432334

DETAILS OF BORROWERS / ACCOUNTS
Name of Borrower(s) / Date of
Sr. | Loan No.| Co-Borrower(s)/ Amount | 430y Description of Secured Asset Due Date
No. o Guarantor(s)) Due X) | potice
Land Area Measuring - 2 Decimal, Out Of Khata No.281, Khasra
e oaRGH. | No-22, Situated At Mauza - Ababakarpu, Circe-Mahua, Thanas| 7t
1 | PR01089583 I SARFARAJALAM | 1366676 2026 Garual, Thana No.294, Sub Registry- Mahua, Dist. Vaishali,| November
Bihar, Pincode-844 122. Boundaries : East- Rasta, West- Plot| 2025
No.20, North — Bala Nadi, South— Gulshan Ara.
PRINCE KUMAR 1, T Mouza- Pratapnagar, Ward No. 04, Near Sadar Hospital 30th
PRATIKSHA KUMARI 9-MARCH- | Thana- Dholbazza, Thana No. 124, Circle Office- Nawgachiya,
2 | PRO1386266 ISt cHAUDRART | 12990%9 |~ 2026 |Sub-Registry Offic- Bihpu Near Sadar Hospital Bhagalpur Binar Sepermber
USHA DEVI - 853204.
The Said Property Is Situated At District: Sitamarhi, Anchal:
RAKESH SHARMA 9.MARCH Pupri, Kalka: Pupri, Mauza: Pupri, Thana No: 151, Khata No.: Tth
3 | PR01337619 NIYASHA DEVI 27,40,017 | 77 2026 "|136, Khasra No: 1934, Area- 843320. Boundaries : East - East| November
UKCHHI DEVI By Buyer Himself, West — West ByGulim Das, North — North By| 2025
Railway, South —South By Jagdev Mishra
AMAN SHOE AND All that Piece And Parcel Of Ward No.11, Khata No.100, Khasra
SRINGAR PALACE 11-MARCH No0.892, Dostiya, Sonbarsha, Sitamarhi, Bihar - 843330.|  30th
4 | PRO1124997 | DHIRESH KUMAR _| 14,40,317 .2026 "|Bounded By - East - NIL, West - NIL, North - NIL, South - | September
RAMKUMAR DEVI NIL. 2025
FEKAN BAITHA
Khata no 39, Khesra no 45, Registry office, Mauza -—Mansahi,
5 | PRO1127495 % 10,04.365 11-MARCH-| Thana-Mansahi, Thana 109, Bihar Mansahi Mandir, Purnea, Nov7e‘rr1]1ber
"BELAKESHKHATUN| 2026 |Bihar 854103. Boundaries : East — Feather market, West — 2025
Own mod, North — Upendra Mandal; South — Paved road.

The amounts mentioned above are due as on the respective dates indicated against each account, together with further interest, penal charges,
costs, and expenses thereon till the date of realization.

The borrower(s)/guarantor(s) are hereby cautioned not to deal with or dispose of, by way of sale, lease, mortgage, charge, or otherwise, the secured
asset(s) described above without the prior written consent of the Secured Creditor.

This publication is made in compliance with the provisions of the SARFAESI Act, 2002, for the information of the borrower(s), guarantor(s), and the general public.
In case of any queries, please contact the undersigned at the following contact details: Phone: 011-46562584

Email: admin@alch com, ashutosh@alchemistarc.com
Date:- 28.03.2026

Place:- BIHAR

Aleh

Sd/- Authorised Officer
ist Asset R uction Company Limited
(acting in its capacity as Trustee of Alchemist XLVII Trust) Secured Creditor
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